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THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) Yes, Sir.

(b) In view of the split in the
majority union, namely, the Paradip
Port Workers' Unfon, Government
was not in g position to form its
opinion, as required by law, as to
who were capable of representing
labour employed in the port.

(c) and (d). Yes, gir.

(e) The verification report in res-
pect of the registered trade unions of
port workers at Paradip Port was
received from the Ministry of Labour
on 30th March 1978. However, 12
Members of Parliament from Orisse
have made representations stating
that the verification hag not been
done properly. The entire question
is, therefore, being further examined
before labour trusteeg are appointed
on the Port Trust Board.

Thoriumn Deposits in Orisea

*872. SHRI SARAT KAR: Will the
Minister of ATOMIC ENERGY be
pleased to state:

(a) whether it is a fact that new
deposits of thorlum have been found
in Orissa recently; and

(b) if so, the details thereof?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) No, Sir.

(b) Does not arise.

SHRI SARAT KAR: Speaking from
distant memory, I read jn a local
Oriya paper long ago a scientist
writing that in the river valleys of
Orissa there is thorium or other
potential fuel or something lLike that.
But now the Prime Minister has said
that 1t is not found. May I request
him to have some query done because
we do not know most of the things?
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If we can get it, it will be helpful,
particularly when -America refuses to
give nuclear fudl to us.

SHRI MORARJI DESAI: The hon.
member had asked whether new de-
posits are found and to that I have
said, no. There have been old de-
posits. Monazite sands are there.
Some monazite sands have probably
been exported. With thorium also it
can be done, but it has to be pro-
cessed. We have not yet reached
that stage. When we reach that stage
it will be used properly.

Liquor Polsoning Deaths in Delhi

*g76. SHRI YADVENDRA DUTT:
SHRI RAM SEWAK
HAZARI:

Will the Minister of
AFFAIRS be pleased to state:

HOME

(a) whether it ig a fact that seven
persons have died in Delhi after con-
suming liquor;

(b) if so, the action Government
propose to take to prevent such tra-
gedies in future; and

(c) the assistance given to the fami-~
lies of the deceased persons?

THE MINISTER OF STATE IN
THE, MINISTRY OF HOME AFFAIRS
(SHR] DHANIK LAL MANDAL):
(a) In three separate incidents dur-
ing the months of March and April
1978, ¢ total of 9 persons died due
to alleged consumption of spurious
liquor. Six of the deaths occured in
Shastri Nagar, 2 in Shahdara and one
in Haug Khaz. Three cases have
been registered and are under in-
vestigation by the Crime Branch of
Delhi Police.

(by A Magisterial Enquiry has
been ordered into the incident at
Shastrj Nagar. Constant vigilance
by the Excise Intelligence Bureaur



1 Oral Angwers  VAISAKHA §, 1000 (SAKA)

and Delhi Police ovar the elements
indulging in illicit distillation and
sale of Liquor is being maintained and
whenever complaint or information is
received, appropriate action is taken
actording to law Checking at bor-
ders has alsp been intensified

(¢) No assistance has been given
to the familes of the deceased
persons.

SHRI YADVENDRA DUTT 8ur,
the hon Minster has just said that
Intelligence Bureau are also gomng
through these cases In spite of the
Intelligence Bureau and all the
checking, 1t 1s probably the thurd in-
cident of sale of i1lhicit Liquor and
drinking and death in the public I
would nke to know what steps has
the Mimster taken to see that these
things just do not take place and
enforcement 15 done properly

SHRI DHANIK LAL MANDAL
Sir, whereever a complaint 15 made
about the sale and distillation of
hquor immediate raid 18 conducted
and culprits apprehended Moreover,
all round wvigilance 13 kept in that
area which 1s prone to this We have
also taken steps after
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SHRI YADVENDRA DUTTA
Su, 1t 18 strange that in spite of the
vigilance the Minister has to be in-
fo med of the complaint 1n writing
Then he goes into it I am puthing a
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vary simple question. The purpose
of the Intelligence is to check the
crime and to find out whether actual-
ly the crime 15 committed. There,
his Intelligence is weak. May I ask
the Minister that in view of these
repeated incidents 1n Delh, will he
strengthen his Intelligence and act
immediately as soon as the Intelli-
gence finds out that something of this
sort 15 going on anywhere?

AN HON MEMBER Sir, he mys
“His intelligence 18 weak” Anything
personal”?

SHRI DHANIK LAL MANDAL:
Yes, we shall do this

SHRI YADAVENDRA DUTIT Sur,
he hag not rephed to my question

MR SPEAKER He sald, he wil
do it He accepted your suggestion

siY v dww gt ¥ 3w e
gt g fr qae fawmr & fm
wfewTtaT gra Wy oty wOX § S
WA ST e ¥ g
Wi} gz o gow O § Wi e
T AT F gy I W W A §)
oty & 9 ¥ art ¥ aff ww afy
wox &1 ¥ wilw wet o ¥ ug
ST AT e wr & e A W &
R mfywfa & o wogd Nfs
BT W wes §Y ?

ot wfitr wr W ;. ATAAT

e ¥ a8 wfwivm wmar & e gur
oY qerfaerd & & S Ao TR @
v & A e, B e
vz &, a1 o=T g @A

Wdmow gy & ww ¥
o ¥ AR wElew & g AR
fr qrHe 4 M wf WEt 9T T
gz w7 &Y §, MAfr e wlr "t
7 ¥rf ofaar sifew frar &, ww v



19 Oral Answers

win ag ) o ¢ B gwr & el
Wz o s & Kol o oY

WrRagrmd oy o
T T W aefy gy A& 7

st ofew ww woww : 3 T
Wy aff gsar 31 (Wweawm)

SHRI BEDABRATA BARUA: 8ir,
this particular incident on which
the question has been  asked
had occured on Holi day and the
consumers were mainly the people
belonging to the Scheduled Castes,
ang 1t 18 the custom with these people
to take liquor on these occasions.

SHRI KANWAR LAL GUPTA: No.
‘There ;5 no custom.

SHRI BEDABRATA BARUA: Iam
sorry I am referring to this because
this type of custom exists

SHRI KANWAR LAL GUPTA:
There is no custom like that.

SHRI BEDABRATA BARUA, In
the North-Eastern region also there
are areas where this type of custom
prevails—not in Assam itself, but in
the tribal area. Now I would like
to ask whether the Government
would be satisfled merely by remain-
ing silent till somebody informs them,
or the enforcement machinery js in-
formed. Either you have to proceed
on the Gundhian principle of conver-
sion of the peaple, or educating the
people, on which I think nothing
much has been done, particularly in
my area, Or You have to ensure strict
enforcement on which also not much
‘has been done. 1 will consider it a
ve, dangerous situation, because
prohibition will be a total failure in
the absence of educgtion ynd enforce-
ment ang it can lead to illicit gdistil~
lation over a wider possible scale,
lesding to national dis-integration
and bootlegging. Since the Govern-
ment have taken a policy decision in
this matter, would they clarify thet
.
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they wo! proceed on  these tww
fronts the urgency that the

deserves?
THE PRIME MINISTER (SHERC
MORARJT DESAI): May I tell the

hon. Member that he need not de-
fame all the tribals by saying that
they are all having this kind of cus-
tom. There may be some areas where
that custom may exist. But why
should he say that in g} the tribal
areas it is so? It is wrong to suggest
that there is smuggling, or greater
smuggling, when there is prohibition.
On the contrary, there is greater
smugghing in areag where there is no
prohibition and there is less smuggl-
ng in areas where there is
prohbition. When full prohibition
comes into operation in the whele
country, then smuggling will decrease
considerably. But if ;t 18 ever con-
sidered that it wil) disappear com-
pletely, then we are in a fool's
paradise

SHRI BEDABRATA BARUA: 1
asked about bootlegging.

MR. SPEAKER- This 15 Question
Hour; not a debate.
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